CENTRAL ADMINISTRATIVE TRIBUNAL
P RINCIPAL BENCHs§ NEW DELHI

0.A. NO, 2947/2001

NEW DELHI THIS 0O2nd DAY OF SEPTEMBER 2002
Hon'ble Dr, A, Vedavalli, Member (3J) @
" AR
Hon?'ble Shri Geovindan S, Tgmpi,; Member (A)
Constable Baglkishan,

§/0 Sh, Ram Swaroop,

o Vill s Raj Pur,

PO$ A ttemna, P,.S.% Rgi, District & Sonepat
Haryena

ooooootcoeoco."AleiCBnt

(By sh, Sachin Chauhan, Advocate)

VE f8US

1e Union of India,

through its Secretary,
Ministry of Home Affairs,
North Bjock, New Deilhi

2. Daputy Commissiecner of Police,

1st Bn, DAP,
New Pplice Lines, Kingsway Camp,
Delhi,

evcaccee FESpondents.
(By Shri George Parecken, Advccate)

0 RDE R(Cchav)

By Hon'ple Dr. A. Vedavglli, Member (3}

Learned counsel for the spplicant seekg permission to

withdraw this O.A, Pemmission granted.

2e 0.A, dismissed as withdrauwn,

e dobs

)Gov.’)gdan'/ S m (Dr. A, Veda\lalli)
Membe ) Member (3}




